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H. 2130] 7% Reeht, ggeafaar, 75 15, 2025399 25, 1947
No. 2130] NEW DELHI, THURSDAY, MAY 15, 2025/VAISAKHA 25, 1947
qEF TREEH i ST A

7% faeef, 15 6, 2025

FT.3T. 2180(3).—Fexl T TALHL, ST TSHN ATAIH 1956 (1956 7 48) (& o+ =o+
THET Sh ATATTAH Fgl TAT &) T 1T 3F it IT-8TT (1) BT T&T ATHRIT T TINT Fd g, Tg THTETH
BT ST % TTq o AEe 157 & gqare orer # NH419 & .1, 43.8 & f.#1. 50.8 (997a13) TF & -
gue F FHT (FSTHC/IeE ofeeT Aigd 2-69 & JAMT (), AR, Taeed i TATaT & A
AT & o0 a8 g SAuterd g ot Sier auia Ji= et § T T 8, TET i &7 ofSiT &3 &
AT ST T STI0IT FLAT & |

HTE AT ZATh, 1 I W § Raag g, 3 Afefa 1 4 37 6 S7-am (1) F el qE i
SIS o TorT UHT 9/ 3 STFNT 92 TS0 H 36 ATSGAAT 6 TR 0l AG § hHE & & AL Ta={ 1
AT e T FHT |

THT Teash AT |eqw ARt A1 g vy Uahiore sihay 1 ferfad &7 § Teqa 1
SITORTT 3fY IHH 39 e A i fohT STuar i werq wrfaerT<y, smafrerat ot SAfhra =9 7 47 et
e Teraw grer T S T srEEe 2 37 vEr it f gears F A qur v o I 7 F

3193 G1/2025 @)
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TETY, TS e &F, OF Teqm Ty raeds Tae, A<l g0 AT af di ol STqaTd HT T a7
ST T AT |
I AT T AT 3T T IT-ATT (2) F AT weArw yrtes ey g AT #wre oft swaer
faw g |
TH ATERAAT & AT A ATAT T @i T AT A< TAT IMAFNET F 36 wATAT §
YA & AT 39HT [aag =gt grer Adreqor frar ST aerar € |
I

ATET 1T & gaare forer § NH419 % 3.1, 43.8 & .11, 50.8 (aame) & o0 srsier 7 S arefy
HLAAT Ted TIAAT §LaAT Aigd H HT drer fEawr |

T T ATH: ARG e &1 AT geaTR

EQEED qAEA §&qT YA FTTRR || AR THQ || T F7 = IR ER T

e RIRIEESIEY) CRERN)

1 2 3 4 5 6

AT T AT TAT UST
ATTe T AT STET
1 1001 LT T AT 0.14 (T=T) 0.0566572
2 1002 LR T AT 0.016 ( T ) 0.0064751
3 1006/1528 LT T 0.038 (U= ) 0.0153784
4 1009 LT AT Hfew 0.004 (U= ) 0.0016188
5 1010 LR GERl 0.036 ( THT ) 0.014569
6 1012 LT T AT 0.041 (T=T) 0.0165925
7 1013 LR T AT 0.133 (THT ) 0.0538244
8 1016 qCHT ST 0.361 (THY) 0.1460947
9 1017 qCHRT ELEE] 0.003 ( THT) 0.0012141
10 1038 TCHT el 0.001 ( T=T) 0.0004047
11 1064 GREARAS ELEG 0.009 ( T ) 0.0036423
12 1065 GECARA] RTHT T 0.06 (TFT) 0.0242817
13 1066 LT ELEK] 0.048 (U= ) 0.0194253
14 1068 TCHRT ELEE] 0.016 (U= ) 0.0064751
15 1069 TR ELEES 0.006 ( THT) 0.0024282
16 1082 LTS ELEE 0.035 (T ) 0.0141643
17 1085 AT ELEG] 0.002 ( U= ) 0.0008094
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HILT T TSIA . AHTYTL

18 1086 RTHT AT 0.122 (THT) 0.0493727
19 1091 AT TTAT 0.036 ( THY ) 0.014569
20 1092 ELEE 0.049 ( THT ) 0.01983
21 1093 ELEE 0.058 ( =T ) 0.0234723
22 1110 ELEE 0.215 (T=T ) 0.0870093
23 1111 RTHT AT 0.213 (T 0.0861999
24 1112 ST 0.482 (THT ) 0.1950627
25 1202 RTHT AT 0.015 (T=T) 0.0060704
26 1203 ELEK 0.039 ( THT ) 0.0157831
27 1213 RTHT AT 0.074 (T ) 0.0299474
28 1214 FTAT HiGT 0.021 (THT ) 0.0084986
29 1215 RTHT AT 0.02 (T#T) 0.0080939
30 1216 AT TTAT 0.018 (T ) 0.0072845
UEEIKIC RIS

31 1222 fareT 0.02 (THT ) 0.0080939
32 1223 IHT Rt 0.636 ( T=T) 0.2573857
33 1224 RTHT AT 0.29 (THT) 0.1173614
34 1224/1779 GEAGECIE 0.075 (THY) 0.0303521
35 1226 T AT 0.013 (T ) 0.005261
36 1227 GLEIE] 0.174 (THT ) 0.0704168
37 1228 et 0.044 (THT ) 0.0178066
38 1275 ELEE! 0.083 ( THT ) 0.0335896
39 184 E 2 A 0.012 (T ) 0.0048563
40 190 ELE] 0.012 (T ) 0.0048563
41 193 AT TTAT 0.116 (T ) 0.0469446
42 194 RTHT AT 0.01 (T=T) 0.0040469
43 199 AT TTAT 0.063 (THY ) 0.0254958
44 200 ELEE! 0.064 ( THT ) 0.0259004
45 206 ELEE 0.02 (T=T) 0.0080939
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46 332 LA ELEE 0.029 (TFT) 0.0117361
47 384 GREAER] TreT 1 0.082 (T ) 0.033185
48 410 LT KR& 0.1 (T*T) 0.0404695
T T AT TrEAm

49 1081 LTS KEARCE] 0.01 (T ) 0.0040469
50 1083 LTS EREIEL 0.012 (T ) 0.0048563
51 1084 GREAER] T 0.036 ( T ) 0.014569
52 1085 LTS T 0.02 (THT ) 0.0080939
53 1086 LTS ERCIE 0.037 (T ) 0.0149737
54 1124 LTS ELEE 0.048 ( THT ) 0.0194253
55 1126 LT T 2 0.145 ( T ) 0.0586807
56 1145 qCHRT %ﬁﬁ_{ 0.073 (THT) 0.0295427
57 1168 LTS :f;ﬁﬁ@ 0.129 ( THT ) 0.0522056
58 1236 LR GER 0.06 ( THT ) 0.0242817
59 1337 LR g;rq;;:-{ 0.02 (THT ) 0.0080939
60 1347 LTS HHTT 0.01 (THT ) 0.0040469
61 1348 LTS TeT 1 0.211 (THT ) 0.0853905
e T ATH: ITOGTASIT

62 1 LR GELl 1.221 (THT) 0.4941319
63 168 qLHRTET N 0.276 ( THT) 0.1116957
64 168/3583 GECARA] T 1.454 (THT) 0.5884257
65 169 TR KRS 0.026 ( TFY) 0.0105221
66 171 LT TSI 0.47 (THT ) 0.1902064
67 197 LR T AT 0.074 (THT ) 0.0299474
68 299/3593 LTS ;{gr;rq;ﬁﬁ 0.02 (THT ) 0.0080939
69 317 LTS AT TTAT 0.048 (T ) 0.0194253
70 322 TR TRTHT AT 0.001 ( T#Y) 0.0004047
71 331 LTS ELEE 0.001 (T ) 0.0004047
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HILT T TSIA . AHTYTL

72 399 d B 0.029 (T=*HT) 0.0117361
73 415 d & 0.029 (THY) 0.0117361
74 428 d = 0.045 (T*HT) 0.0182112
75 430 d & 0.061 (THT) 0.0246864
76 516 d = 0.056 (T*HT) 0.0226629
77 517 3[%“ il 0.063 ( TFT) 0.0254958
78 518 d :Fe“ il 0.152 ( T=Y) 0.0615136
79 519 ELEK 0.023 (THT) 0.009308
UEEIKIGHEGEE
80 1575 =T 2 0.105 (T*Y) 0.0424929
81 1578 RTHT T 0.237 (T#T) 0.0959126
82 3219 ECAEA] EEGI 0.147 (T*HT) 0.0594901
Total 3.8458115

[®T. . RW/Ranchi/LA/km.43.8 to km.50.8/NH-419/JHR/2021-22/3A]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 15th May, 2025

S.0. 2180(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder etc.,), maintenance, management and operation of NH419 in the stretch of
land from Km. 43.8 to Km. 50.8 (Dhanbad) in the district of DHANBAD in the state of JHARKHAND, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.
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Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH419 in the stretch of land from Km.

43.8 to Km. 50.8 (Dhanbad) in the district of DHANBAD in the state of JHARKHAND.

|State: IHARKHAND

||District: DHANBAD

SI. No. ||Survey/Plot Number || Type of Land ||[Nature of Land Area Area
(in Local Unit) (in Hectares)

L1 | 2 L3 L 4 | 5 | 6 |
|Ta|uk: Purvi Tundi |
IVillage: Bejra |
|1 ||1001 ||Government ||Purani Parti || 0.14 (Acre )|| 0.0566572|
2 |[1002 |\Government  ||Purani Parti || 0.016 (Acre )|| 0.0064751|
3 ||[1006/1528 |Government  |Rasta I 0.038 (Acre )| 0.0153784|
l4 |[1009 ||Government  ||Kali Mandir || 0.004 (Acre )| 0.0016188|
5 |[1010 |\Government ||sahan I 0.036 (Acre )| 0.014569)
l6 ||l1012 ||Government ||Purani Parti I 0.041 (Acre )| 0.0165925|
7 |[1013 |\Government  |[Purani Parti || 0.133 (Acre )| 0.0538244]
I8 |[1016 |\Government  laungle I 0.361 (Acre )| 0.1460947|
l9 ||1017 ||Government ||Baid I 0.003 (Acre )| 0.0012141]
10 |[1038 ||Government  ||Gadha I 0.001 (Acre )| 0.0004047|
11 |[1064 [Government _||Baid [ 0.009 (Acre ) 0.0036423)
|12 ||1065 ||Government ||Purani Parti || 0.06 (Acre )|| 0.0242817|
13 |[1066 [Government _||Baid I 0.048 (Acre ) 0.0194253)
[14 |[1068 [Government _||Baid [ 0.016 (Acre ) 0.0064751]
|15 ||[1069 ||Government  ||Baid I 0.006 (Acre )| 0.0024282)|
16 |[z082 [Government _||Baid I 0.035 (Acre ) 0.0141643)]
17 ||[1085 |lGovernment  ||Baid I 0.002 (Acre )| 0.0008094|
|18 ||1086 ||Government ||Purani Parti || 0.122 (Acre )|| 0.0493727|
19 |[1001 |\Government  |[Purani Parti || 0.036 (Acre )| 0.014569)
120 1092 ||Government  ||Baid I 0.049 (Acre )| 0.01983)|
[21 |[1093 |lGovernment  |[Baid || 0.058 (Acre )| 0.0234723|
22 |[1110 |lGovernment  |[Baid [ 0.215 (Acre )| 0.0870093|
23 1111 lGovernment  ||Purani Parti || 0.213 (Acre )| 0.0861999)|
|24 ||1112 ||Government ||Jung|e || 0.482 (Acre )|| 0.1950627|
|25 |[1202 |lGovernment  |[Purani Parti || 0.015 (Acre )| 0.0060704]
26 |[1203 ||Government  ||Baid I 0.039 (Acre )| 0.0157831]
|27 ||1213 ||Government ||Purani Parti || 0.074 (Acre )|| 0.0299474|
28 |[1214 |[Government  |[Kali Mandir || 0.021 (Acre)|| 0.0084986|
29 |[1215 lGovernment  ||Purani Parti || 0.02 (Acre )| 0.0080939)|
|3O ||1216 ||Government ||Purani Parti || 0.018 (Acre )|| 0.0072845|
|Vi||age: Pialsola |
31 1222 |\Government  ||Bhinda I 0.02 (Acre )| 0.0080939)|
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|32 ||1223 ||Government ||Purani Parti || 0.636 (Acre )|| 0.2573857|
133 ||1224 ||Government ||Purani Parti || 0.29 (Acre )| 0.1173614]
34 |[1224/1779 |[Government  |[Makaan Badi || 0.075 (Acre )| 0.0303521]
35 |[1226 |lGovernment  |lPurani Parti || 0.013 (Acre )| 0.005261]
36 ||1227 ||Government |[Talab I 0.174 (Acre )| 0.0704168|
37 |[1228 |lGovernment  |[Bhinda I 0.044 (Acre )| 0.0178066|
[38 |[1275 |[Government_|[Baid | 0.083 (Acre ) 0.0335896)
39 184 Government  |[>9% 2 Baans 0.012 (Acre) 0.0048563
40 |[190 |lGovernment  |[Bandh I 0.012 (Acre )| 0.0048563|
la1 193 llGovernment  ||Purani Parti || 0.116 (Acre )| 0.0469446)|
|42 ||194 ||Government ||Purani Parti || 0.01 (Acre )|| 0.0040469|
43 |[199 |\Government  |[Purani Parti || 0.063 (Acre )| 0.0254958|
l44 ||200 ||Government  ||Baid I 0.064 (Acre )| 0.0259004|
|45 ||206 ||Government ||Baid || 0.02 (Acre )|| 0.0080939|
[46 |[332 [Government _||Baid I 0.029 (Acre ) 0.0117361]
47 ||384 llGovernment  ||Goda 1 I 0.082 (Acre )| 0.033185)|
l48 |l410 \Government  |[Parti I 0.1 (Acre)| 0.0404695|
|Vi||age: Pokharia |
l49 ||[1081 lGovernment  |lPakkakua || 0.01 (Acre )| 0.0040469)|
|50 ||l1083 |\Government ||Ghar Badi I 0.012 (Acre)| 0.0048563)|
51 |[1084 |\Government  |[Makaan I 0.036 (Acre )| 0.014569)
|52 ||1085 ||Government  ||Makaan I 0.02 (Acre )| 0.0080939)|
|53 ||1086 ||Government ||Ghar Badi || 0.037 (Acre )|| 0.0149737|
[54 |[1124 [Government _||Baid I 0.048 (Acre ) 0.0194253)
|55 ||1126 ||Government  ||Goda 2 I 0.145 (Acre )| 0.0586807|
Purani Parti
56 1145 Government Gair Kabil 0.073 (Acre) 0.0295427
Aabad
57 1168 Government g:;lpam Ek 0.129 (Acre) 0.0522056
58 ||1236 ||Government ||Sahan || 0.06 (Acre )|| 0.0242817
Purani Parti
59 1337 Government Gair Kabil 0.02 (Acre) 0.0080939
Aabad
60 ||1347 ||Government  |[Makaan I 0.01 (Acre )| 0.0040469)|
|61 ||1348 ||Government ||Goda 1 || 0.211 (Acre )|| 0.0853905|
|Vi||age: Pondra Vejra |
l62 IR ||Government  |INADI I 1.221 (Acre)| 0.4941319)|
|63 ||168 ||Government ||Gadha || 0.276 (Acre )|| 0.1116957|
l64 |[168/3583 |\Government  |[Rasta I 1.454 (Acre )| 0.5884257|
|65 ||169 ||Government ||Parti || 0.026 (Acre )|| 0.0105221|
l66 |[171 |[Government  |[Bahaal [ 0.47 (Acre)|| 0.1902064]
l67 ||197 |\Government  ||Purani Parti || 0.074 (Acre )| 0.0299474]
68 299/3593 Government || 473" 21t 0.02 (Acre ) 0.0080939
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|69 ||317 ||Government ||Purani Parti || 0.048 (Acre )|| 0.0194253|
70 ||322 ||Government ||Purani Parti I 0.001 (Acre )| 0.0004047|
71 |[331 Government _||Baid [ 0.001 (Acre ) 0.0004047]
72 399 Government E;‘g?lnkzggé 0.029 (Acre ) 0.0117361
73 415 Government E:g?I”'AZEgé 0.029 (Acre) 0.0117361
74 428 Government E;‘g?lnkzggé 0.045 (Acre ) 0.0182112
75 430 Government E:g?I”'AZEZ('j 0.061 (Acre ) 0.0246864
76 516 Government Eggﬁ‘gﬁg& 0.056 (Acre ) 0.0226629
77 517 Government i:g?ln'Azggé 0.063 (Acre ) 0.0254958
78 518 Government E:g?ln'ib\zg;t:j 0.152 (Acre) 0.0615136
79 |l519 |\Government  ||Baid I 0.023 (Acre )| 0.009308]
IVillage: Panrua |
|80 ||1575 ||Government ||Goda 2 || 0.105 (Acre )|| 0.0424929|
81 |[1578 |\Government  ||Purani Parti || 0.237 (Acre )| 0.0959126|
82 3219 |Government  |[Parti I 0.147 (Acre )| 0.0594901|
| Total|| 3.8458115|

[F. No. RW/Ranchi/LA/km.43.8 to km.50.8/NH-419/JHR/2021-22/3A]
SHAIKH AMINKHAN, Director
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